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Greenland Organics v. Greenland Organics, (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC 
OnLine AP 5237 
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Hope Integrated Rural Development Society v. Principal Secretary, (Lisa Gill, C.J. and Challa 

Gunaranjan, J.), 2026 SCC OnLine AP 5286 
Indian Oil Corpn. Ltd. v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5331 
K. Naveen Chowdary v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5273 
Kandala Narappa Naidu v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5310 
Kandregula Jaya Vinay v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5248 
Karri Nagi Reddy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 5304 
Kathirisetty Venkata Kalyana Chakravathy v. Srikakulam Municipality, (D. Ramesh and Alapati 

Giridhar, JJ.), 2026 SCC OnLine AP 5228 
Kavadi Pushpavathi v. Sriram Chengaiah, (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC 

OnLine AP 5280 
Kavala Venkata Narasimham v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 

5348 
Kokkiligadda Gopi Raju v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5344 
Kollusu Aadhamma v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5327 
Kona Ramakrishna v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5335 
Kota Sai Kumari v. Gudla Ramesh Kumar, (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC OnLine 

AP 5226 
Kota Vinutha v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5253 
Kuna Rajasekhar v. Sanapala Geetha, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5234 
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AP 5231 
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